- THE SALARY, ALLOWANCES AND PENSION OF MEMBERS
OF PARLIAMENT (AMEN DMENT) ACT, 1983

No. 22 OF 1983

[30th August 1983 ]

" An Act further to, amend the Salary, Allowances and Pens1on of
= < Members of. Parhament Act 1954

BE it enacted by Parhament in: the Th1rty~fourth Year of the Repubhc
of Ind1a as follows - : B DEEENE
1 Th1s Act may ‘be called the Salary, Allowances and - Pensmn of ‘Short
Members of Parhament (Amendment) Act, 1983 _mle '

- 2. In section. 3 of the Salary, Allowances and Pensmn of Members of Arnend- .

30 9;’1954" Parhament Act 1954, — o o ‘ _me?:cor"
S . : S o .'section

'(a,) for the words “five-hundred rupees”, the words “seven
hundred and ﬁfty rupees” shall be substituted; T '

v

(b) for the w0rds “ﬁfty-one rupees the W.ords'{ "fseventy;ﬁve' ;
' rupees” shall be subst1tuted L o L o]
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